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NO. 3
AFFIDAVIT-IN-REPLY OF RESPONDENT

: .n- Tahsildar
I, Sachin Laxman Shejal, Age 46 Years, occupation

mation
Kalyan on behalf of respondent No.3 do hereby state on solemn affir

as under :

1 I say that I have authorized to file Affidavit in the'
abovementioned matter. say that I have perused the copy of the order -'
dated 2" April, 2025 and also the order dated 23 June, 2025 passed by
this Hon’ble Tribunal in the abvove mentioned matter. I say that I am filing

this Affidavit for the Respondent No. 3 in the abovementioned matter.

I say that I am filing this Afﬁdavit on the basis of the information
gathered from the record of the case which available in the Office of the
Respondent No. 3. I say that pursuant to the orders dated 2™ April, 2025
and also the order dated 23" June, 2025 passed by this Hon’ble Tribunal in

the abvovementioned matter. I crave leave to file an Additional Affidavit

in the abovementioned matter.

2. I respectfully submit that' vide order dated 2nd April , 2025,

the Hon’ble Tribunal directed the Collector, Thane to submit affidavit

stating therein ;

(i) as to whether in the occurance in question any property adjoining to

the Respondent No. 6 — Industry got damaged, if yes, estimate of the

damage should be submitted,

In this regard, I respectfully submit that after the incident, the joint
panchanama of the damages caused to the properties in the adjoining areas
of the said Industry was drawn by the concerned Officers of Kalyan

Dombivali Municipal Corporation and Tahsil office, kalyan on 29/05/2024.
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During the saig panchanama it was revealed that in all 643 residential
Properties have partly damaged in the said incident. It was further revealed
that 39 COmmercial properties have been completely damaged in the said
incident ang further 298 commercial properties have been partially

damaged in the said incident, I respectfully submit that the valuation of the

said 643 partially damaged residential
1,66,30,100/-

properties comes to Rs.
(One Crore Sixty Six Lakh, Thirty Thousarid One Hundred)

and also the valuation of the said 337 damaged commercial properties

comes to Rs. 12,2443 318/- (Twelve crore Twenty Four Lakh Forty Three

Thousand Three hundred Eighteen) It is further submitted that,15 near by

Industrial establishments have been damaged and the valuation of damages

cometoRs 22,1 8,22,000/- (Twenty Two Crore Eihgteen Lakh Twenty Two

Thouseand ). 1 respectfully submit that in this regard the proposal has
been prepared and submitted to collector office, Thane Hereto annexed and

marked as Exhibit —A is a copy of the said Extract of Panchanama dated

_13/06/2024.

(ii) as to whether any compensation has been paid to the family of the

victims because respondent No. 6 — Project Proponent has flatly refused to

provide any such details .

In this regard, 1 respectfully submit that 13 persons died in the incident in
question. An amourJlt of Rs. 5,00,000/- each has been paid from the Hon’ble
Chief Minister Relief Fund to the concerned heir of the 12 persons, who
died in the said incident. The heir of the remaining one person has
submitted an applicatioﬁ for claiming assistance from the State
Government and enquiry on the heirship claim is going on. Thus,

assistaﬁce has been paid to the heirs of 12 died persons.. Hereto annexed
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and marked as Exhibit-B is a statement showing the name of the employ¢€€ \
The District ‘.\

/ person, the claimant/ heir name and assistance amount.

Administration of Thane had hospitalized the 63 seriously injured persons;

the Stat€ A 7

who injured in the said incident, in Private Hospital and

Government had incurred their medical treatment expenses:

3. I place on record the aforesaid information with papers as per . |

the orders dated 27 April, 2025 and also the order dated 23" Jun®, 2025,

passed by this Hon’ble Tribunal in the abvovementioned matter.

Thane

DATED .
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VERIFICATION

I, Sachin Laxman Shejal, Age 46,Years, Tahsildar Kalyan
do hereby state onsolemn affirmation that whatever stated hereinabove

are true and correct to my information and I believe the same to be true

and correct.

Solemnly affirmed at Thane ]

this  day of August 2025] ﬁ;

DEPONENT

I identify the Deponent
DONGRE
¥2ivan 7's: Thane
i Req.! . :5166
) Expiry Ct.
Drafted by:- 24 October 2029

Counsel for the Respondent NO. 3

dia

Govertwnent of In shra
. Thane, Mahara

Kalvan, o .No.15166 ]
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EXHIBIT- A
(Abstract of Panchanams)
Details of a Total 980 Properties in the vicinity of Amudan chemicals Pvt.ltd are

. as follows-

Sr.no. | Type of property Total Paritial | Total loss of | Amount of
property | damage property damage
damage property

1. Residential property 643 643 0 16630100/-

2. Commericial 337 298 39 122443318/-
property

Total 980 139073418/-

Details of a 15 industrial establishments near Amudan chemicals Pvt.Itd are as

K follows-
| ' Sr.no. | Company name ‘ Amount of damage
‘“ 1. B 48Waghajai Enterprises and Wizchem 13300000/-
| Enterprises
2. Neoorga Chem LLP - 360000/-
- 3. Omega Finechemicals Pvt. Ltd.W 130 32500000/-
4. Omega Finechemicals Pvt.Ltd. A 88 41000000/~
5. Mehta Corporation . 15500000/-
6. Autocarcolour Undercoatings Pvt.Ltd. 5000000/-
7. Pallavi Enterprises Pvt.Ltd. 15200000/-
8. Sda Industries W 227 1825000/-
9. Brisk Chemicals Industries 3050000/-
10. MModern Industrial Gass Pvt.Ltd. 14000000/-
11. Vighnharta Chemicals Pvt.Ltd. 1700000/~
12. Vinyltek Plastichem Pvt.Ltd : » 1400000/-
13. Saptavarna Colour Pvt. Ltd. 10300000/-
14. Cosmos Engineering Company 21887000/-
15. Deccancolorchemicals Pvt.Ltd. . 44800000/-
Total 221822000(—

(SACHIN SHEJAL)

TAHSILDAR KALYAN
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Reciept

This is a receipt of ex-gratia compensation awarded through

‘. chief minister relief fund to heir of deceased person in the blast of

chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje
sonarpada, Dombivli (E)on 23 rd may 2024 Mr. Chandrakant Ganpat
kadam father of Mrs. Rohini Chandrakant Kadam has been awarded

rupees 5,00,000/- (Five lakh rupees only) by check of State Bank of India

branch Kalyan (check ON. 516630).

S.D.
Date- 26/07/2024. XXX

(Chandrakant Ganpat kadam)
Place - Kalyan

——
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Reciept

This is a receipt of ex-gratia compensation awarded through
chief minister relief fund to heir of deceased person in the blast of
chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje
sonarpada, Dombivli (E)on 23 rd may 2024 Mrs. Rita Rakesh Rajput wife

of Ms. Rakesh Varmadin Rajput has been awarded rupees 5,00,000/- (Five

|
¥
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lakh rupees only) by check of State Bank of India branch Kalyan (check ON.

=
516637). =
\

S. D.

Date- 26/07/2024. XXX

(Rita Rakesh Rajput)

Place - Kalyan S
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Reciept

This is a receipt of ex-gratia compensation awarded through

chief minister reiief fund to heir of deceased person in the blast of

chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje

!

|

sonarpada, Dombivli (E)on 23 rd may 2024 Mrs. Gita Manoj Chouhan wife E
of Ms. Manoj soti Chouhan has been awarded rupees 5,00,000/- (Five lakh %
rupees only) by check of State Bank of India branch Kalyan (check ON. 'E
516641). "
Date- 26/07/2024. ixs | :

Gita Manoj Chouhan
Place - Kalyan ( . )
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Reciept

This is a receipt of ex-gratia compensation awarded through
chief minister relief fund to heir of deceased person in the blast of
chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje
sonarpada, Dombivli (E)on 23 rd may 2024 Mrs. Pratiksha Vishal Paudwal
wife of Ms. Vishal Sunil Paudwal has been awarded rupees 5,00,000/-

(Five lakh rupees only) by check of State Bank of India branch Kalyan

(check ON. 516638).

S.D.
Date- 26/07/2024. XXX

(Pratiksha Vishal Paudwal)
Place - Kalyan

n
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Reciept

This is a receipt of ex-gratia compensation awarded through

chief minister relief fund to heir of deceased person in the blast of
chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje
sonarpada, Dombivli (E)on 23 rd may 2024 Mrs. Mira Ravi rajbhar wife of
Ms. Ravi Anbika Prasad Rajbhar has been awarded rupees 5,00,000/- (Five

lakh rupees only) by check of State Bank of India branch Kalyan (check ON.

516644).

S.D.
Date- 26/07/2024. XXX

(Mira Ravi rajbhar)

Place - Kalyan

T
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\‘_:'-\ Reciept

This is a receipt of ex-gratia compensation awarded through
chief minister relief fund to heir of deceased person in the blast of
chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje
sonarpada, Dombivli (E)on 23 rd may 2024 Mrs. Sarla Manoj Jondhale

wife of Ms.manoj Bhagvan Jondhale has been awarded rupees 5,00,000/-

(Five lakh rupees only) by check of State Bank of India branch Kalyan

(check ON. 516639).

S.D.
Date- 26/07/2024. XXX

(Sarla Manoj Jondhale)
Place - Kalyan

o
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Reciept

This is a receipt of ex-gratia compensation awarded through

“chief minister relief fund to heir of deceased person in the blast of

~ »‘,,.” chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje

sonarpada, Dombivli (E)on 23 rd may 2024 Mrs. Hemadevi Bharatlal
Jayswal wife of Mr. Bharatlal Gorakhanath Jayswal has been awarded
rupees 5,00,000/- (Five lakh rupees only) by check of State Bank of India

branch Kalyan (check ON. 516634).

S.D.
Date- 26/07/2024. XXX
(Hemadevi Bharatlal Jayswal)
Place - Kalyan : :

DONGRE
Kalyan 0 '-: Thane
Reg.N. 13188
Expiry Ut. .

24 Cctober 2023 /-
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Reciept

This is a receipt of ex-gratia compensation awarded through
chief minister relief fund to heir of deceased person in the blast of
chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje
sonarpada, Dombivli (E)on 23 rd may 2024 Mrs. Rekha Satyanarayan

Rajbhar wife of Mr. Satyanarayan Viswanath Rajbhar has been awarded

rupees 5,00,000/- (Five lakh rupees only) by check of State Bank of India

branch Kalyan (check ON. 516642).

S.D.
XXX
(Rekha Satyanarayan Rajbhar)

Date- 26/07/2024.

Place - Kalyan

Eapiny UL

24 October 2028 A1
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Reciept

This is a receipt of ex-gratia compensation awarded through

chief minister relief fund to heir of deceased person in the blast of

chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje

sonarpada, Dombivli (EJon 23 rd may 2024 Mr. Dilip Chotu Das Father

of Mr. Manishkumar Dilip Das has been awarded rupees 5,00,000/- (Five

lakh rupees only) by check of State Bank of India branch Kalyan (check ON.

516635).

S.D.
XXX

Date- 26/07/2024.
(Dilip Chotu Das)

Place - Kalyan
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Reciept

This i i :
is is a receipt of ex-gratia compensation awarded through
chief mini i .

inister relief fund to heir of deceased person in the blast of

hemi
chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje
juddin vahidahmad

sonarpada, Dombivli (E)on 23 rd may 2024 Mr. Nya
salmani Father of Mr. Sirajuddin Vahid Ahmad Salmani has been awarded
dia

rupees 5,00,000/- (Five lakh rupees only) by check of State Bank of In

branch Kalyan (check ON. 516640).

S.D.
XXX

Date- 26/07/2024.
(Nyajuddin vahidahmad salmani)

Place - Kalyan

TN
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Reciept

ratia compensation awarded through

This is a receipt of ex-g
n the blast of

¢ of deceased person i
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5,00,000/- (Five lakh

Kalyan (check ON. 516629)-
| S.D.
Date- 26/07/ 2024. XX
(Amit Anil khanvilkar )
place - Kalyan
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Reciept

This is a receipt of ex-gratia compensation awarded through
E‘\f/’/// chief minister relief fund to heir of deceased person in the blast of
chemical Reactor of Amudan chemicals pvt limited plot no-w229, mauje
sonarpada, Dombivli (E)on 23 rd may 2024 Mr. Jagdish Purushottam
Waghani father of Mr. Dhaval Jagdish Waghani has been awarded rupees
5,00,000/- (Five lakh rupees only) by check of State Bank of India branch

Kalyan (check ON. 516643).

S.D.
Date- 26/07/2024. XXX
(Jagdish Purushottam Waghani )
Place - Kalyan




